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BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH AT NEW DELHI
ORIGINAL APPLICATION NO. 329 OF 2024

IN THE MATTER OF:
Rajendra Tyagi ...Applicant
Versus

Union of India & Ors. ...Respondents

ADDITIONAL AFFIDAVIT, STATUS REPORT AND
RESPONSE ON BEHALF OF THE APPLICANT TO THE
REPORT, DATED: 05.07.2024 FILED BY RO, UPPCB
(GREATER NOIDA) AND REPORT, DATED: 05.07.2024
FILED BY RO, UPPCB (NOIDA)

The Applicant above-named:

MOST RESPECTFULLY SHOWETH

1. That vide Order, dated: 08.07.2024, this Hon’ble Tribunal had
permitted the Applicant to file response to the report, dated:
05.07.2024 filed by RO, UPPCB, Greater Noida and report,
dated: 05.07.2024 filed by RO, UPPCB, Noida. However, the
said response could not be filed by the Applicant within the
time, so allowed, as he was in search for some material to be

produced before this Hon’ble Tribunal.

2. That at the outset, it is submitted that there is a heavy collusion
between the officials of Greater Noida Industrial Development
Authority (GNIDA), UP Pollution Control Board(UPPCB),
Greater Noida, District Ground Water Management Council,
Gautam Budh Nagar, Revenue Department, Police and the
private contractors/illegal colonizers/developers/private
builders/property dealers/real estate agents/land mafia in
Greater Noida. A similar massive nexus is also very active in
Noida among the officials of Noida Authority, UPPCB (Noida),
District Ground Water Management Council, Revenue

Department, Police and the private contractors/illegal
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colonizers/developers/private  builders/property  dealers/real

estate agents/land mafia.

. That notwithstanding proceedings on the above subject matter
before this Hon’ble Tribunal, an alarmingly, large-scale, illegal
and unauthorized constructions are being carried out by private
contractors/illegal colonizers/developers/private
builders/property dealers/real estate agents/land mafia in both
Greater Noida as well as Noida. Despite complete knowledge
about such illegal operations, none of the departments or the
officials concerned have taken or are taking any action,
whatsoever, against such gigantic illegalities being committed
right under their nose. The concerned aforementioned
departments of both Greater Noida as well as Noida and their
officials are providing a tacit and active support and in fact,
facilitating the private contractors/illegal
colonizers/developers/private  builders/property  dealers/real
estate agents/land mafia, which are continuing with their illegal
operations and constructions unabated, without any fear or

respect of law.

(Recent photographs of alarmingly large-scale, illegal and
unauthorized constructions being carried out by private
contractors/illegal colonizers/developers/private
builders/property dealers/real estate agents/land mafia in both
Greater Noida as well as Noida are annexed herewith and
marked as ANNEXURE AA-1)

. That Respondent No. 12 (M/s Ghaziabad Developers &
Builders), Respondent No. 13 (Bhagwati Developers),
Respondent No. 14 (Sahara Enclave) and the promoters,
thereof, along with Dwarika City, Samtel Enclave, are carrying
out extensive, large scale illegal and unauthorized constructions
of illegal colonies/townships/villas/shops/flats
apartments/malls, at their respective sites in Greater Noida and

brisk-selling the same, round-the-clock.
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5. That massive illegal and unauthorized constructions of

colonies/townships/villas/shops/flats/apartments are also being
carried out unabated in Sadullapur, Accheja, Dhom Manikpur,
Jaan Samana, Roja Jalalpur, Khairpur Gurjar, Vaidpura, Saini,
Sunpura, Milak Lacchi, Patwadi, Bisrakh, Kheri-Bhanauta,
Chhapraula, Dujana, Jalpura, Kulesra, Haibatpur, Khera
Chauganpur, Girdharpur, Deri Maccha, Badalpur, Bambawad,
Mahawad, Surajpur, Makoda and Bodaki in Greater Noida.

. That massive third party rights are continuously being created
by  the said illegal private contractors/illegal
colonizers/developers/private  builders/property  dealers/real
estate agents/land mafia after brisk-selling these illegal
properties and luring gullible people into buying such illegal
properties and structures. The illegal private contractors/illegal
colonizers/developers/private  builders/property  dealers/real
estate agents/land mafia are employing all means and measures
and continuously telling the people that 70-80% percent of their
properties have already been sold off and several families have
started living in such properties and the remaining ones will be
sold in another month’s time. They are further telling the people
that whatever open lands are visible at their sites will be
completely occupied in another six months’ time and no open
land will be visible after that time. As a means of luring people,
the illegal private contractors/illegal
colonizers/developers/private  builders/property  dealers/real
estate agents/land mafia are further telling the people that they
have highly negotiable rates to offer for such properties and that
such properties are authorized and the cheapest in Greater
Noida, Noida and Ghaziabad.

. That the locals have informed the Applicant that some of the
private contractors/illegal colonizers/developers/private
builders/property dealers/real estate agents/land mafia have

criminal cases against them at various police stations.
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8. That the illegal private contractors/illegal
colonizers/developers/private  builders/property  dealers/real
estate agents/land mafia are laying down RCC concrete roads
and erecting electricity poles, among other measures, to lure
people at large to buy the illegal and unauthorized properties
and structures. The Respondent No. 11, Noida Power Company
Ltd. (NPCL) is aiding and abetting the illegal and unauthorized
constructions by providing electric transmission network and

electricity connections.

9. That the illegal private contractors/illegal
colonizers/developers/private  builders/property  dealers/real
estate agents/land mafia are luring people by inter alia naming
their properties by sophisticated names such as Highway,
Mansions, Villas, Homes, Greens, etc., presenting attractive
lay-outs of the sites, thereof, displaying furnished sample-flats
and rooms, attractive photos and videos, thereof, providing
security features, swimming pools and club houses and

highway/Metro accessibility and connectivity etc.

(The lay-outs, photographs, screenshots and revenue records of
the illegal and unauthorized properties and structures and the
manner of advertising, thereof, are annexed herewith and
marked as ANNEXURE AA-2(colly))

10.That, surprisingly, the aforesaid illegal
colonies/townships/villas/shops/flats/apartments/malls are
being financed by banks and financial institutions such as
Canara Bank, Punjab National Bank, Indian Overseas Bank,
ICICI, HDFC and LIC.

11. That during last six months, the private contractors/illegal
colonizers/developers/private  builders/property  dealers/real
estate agents/land mafia have usurped thousands of hectares of
open, green agricultural; lands and converted them into
concrete structures in complete contravention of the provisions
of the Environment (Protection) Act, 1986, Water (Prevention
and Control of Pollution) Act, 1974, Air (Prevention and
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Control of Pollution) Act, 1981, Uttar Pradesh Ground Water
(Management and Regulation) Act, 2019, Uttar Pradesh
Revenue Code, 2006, Uttar Pradesh Industrial Area
Development Act, 1976 and other applicable laws.

12. That it is reiterated that none of the illegal and unauthorized
properties under construction have the mandatory Consents to
Establish and Operate under Section 25 of the Water
(Prevention and Control of Pollution) Act, 1974, Consents to
Establish and Operate under Section 21 of the Air (Prevention
and Control of Pollution) Act, 1981. None of the said
constructions of illegal and unauthorized colonies have valid
NOC for ground water extraction from the District Ground
Water Management Council, Gautam Budh Nagar nor are their
bore-wells registered with the council, under the provisions of
the Uttar Pradesh Ground Water (Management and Regulation)
Act, 2019.

13.That the Report, dated: 05.07.2024 filed by RO, UPPCB,
Greater Noida only discloses the status of Consent to Establish
of Ms. Ghaziabad Developers & Builders and M/s Sahara
Enclave and not the Consents to Operate, thereof. The Notices
issued to Ms. Ghaziabad Developers & Builders, M/s Dwarika
City, M/s Sahara Enclave, M/s Escon Pride Villa, M/s Trilok
Puram Greens and M/s P.P. Estate require the said illegal
colonies/townships, or their promoters, to apply for Consent to
Establish by depositing the specified fee within a period of one
week on the online portal. It is submitted that the Consent to
Establish, under the provisions of Water (Prevention and
Control of Pollution) Act, 1974 and Air (Prevention and
Control of Pollution) Act, 1981, is required to be sought prior to
the establishment of an industry, operation or process and not
during the full-fledged commencement of a project, in as much
as such Consent to Establish only takes into account the nature
of land, water resources, geological and other factors, where a
project is likely to come up and which constitute the basis of

the grant or rejection of a Consent to Establish. Thus, the said
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Notices, on the face of them, are in fact, facilitating/promoting
such illegal townships/colonies/structures/constructions, instead
of serving/operating as Closure Notices. The question of
granting Consent to Establish when a
project/industry/operation/process is already underway is
clearly in contravention of Section 25 of the Water Act, 1974
and Section 21 of the Air Act, 1981.

14.That it is also grossly incorrect that only 3 projects were
involved in construction and that no other plotting/development
by individual developers/colonizers were observed in 47
villages of Greater Noida. It is submitted that almost in every
village, illegal plotting/colonization is underway in Greater
Noida, as per the information gathered by the Applicant from
locals in the aforesaid villages. The inspection conducted by the
UPPCB, Greater Noida, is incomplete and is an attempt to

facilitate such illegal constructions.

15.That neither Closure Notices have been issued to the violators

nor has any Compensation been imposed, thereon.

16.That although the Applicant is still in the process of identifying
illegal and unauthorized constructions in Noida, it is grossly
incorrect for the UPPCB, Noida to state that most
encroachments are in the form of small shops, individual
residences and tin shades. It is submitted that apart from the
illegal constructions in villages of Noida, already named in the
Original Application, massive illegal constructions are being
carried out by mafia in Salarpur, Bhangel, Sahadara, Gejha and

Kondli villages of Noida.

PRAYER

In light of the above facts and circumstances, it is, most respectfully,
prayed that this Hon’ble Tribunal be, graciously, pleased to:

(i)  Constitute a high-powered Joint Committee to look into
all the facts and issues raised in the Original Application
as well as in the instant Additional Affidavit;



(if)

(iii)
(iv)

(V)

(vi)

(vii)

(viii)
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Constitute an empowered Task Force to restrain and
crack down on the private contractors/illegal
colonizers/developers/private builders/property
dealers/real estate agents/land mafia carrying out illegal
and unauthorized constructions in Greater Noida and
Noida; Launch criminal prosecutions against the
violators; Establish a permanent monitoring mechanism;

Grant the reliefs sought in the Original Application;

Direct the Respondents concerned to identify all private
contractors/illegal colonizers/developers/private
builders/property dealers/real estate agents/land mafia
carrying out illegal and unauthorized constructions in
Greater Noida and Noida; put the list containing such
details on the respective websites and publish the same in
national and local newspapers on regular basis;

Direct the Respondents concerned to blacklist all the
persons and companies after identifying as above;

Direct the Respondents concerned to not create any third-
party rights in the illegal and unauthorized constructions;

Direct the UPPCB not to grant any Consent to Establish
and/or Operate to any such
constructions/operation/activity/process, which is already
underway, under the Water and Air Acts;

Pass any other or such further Order(s) or direction(s) as
this Hon’ble Tribunal may deem fit and proper in the
facts and circumstances of the present case.

AP

APPLICANT

Al

AKASH VASHISHTHA

(Advocate for the Applicant)

490, Lawyers' Chamber Block-IlI,

Delhi High Court, New Delhi-110002

Ph.: 9717006866

Email: akashvashishtha.official@gmail.com

Through
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BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH AT NEW DELHI
ORIGINAL APPLICATION NO. 329 OF 2024

IN THE MATTER OF:-
RAJENDRA TYAGI ... APPLICANT
VERSUS

UNION OF INDIA & ORS. ... RESPONDENTS
AFFIDAVIT

I, Rajendra Tyagi, S/o Lt. Sh. Dharamveer Singh Tyagi, aged about 66 years, R/o
7/17, Chiranjiv Vihar, Ghaziabad —Uttar Pradesh- 201002, Presently at New Delhi

do hereby solemnly affirm and state as under:

1. That I am the Applicant in the above titled Original Application and am
conversant with the facts and circumstances described in the present case

and as such, I am competent to swear this affidavit.

2. That the contents of the Additional Affidavit are true and correct and nothing

material has been concealed therefrom.
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VERIFICATION

Verified on this 24" day September 2024, that the contents of the above

mentioned affidavit are true and correct and nothing material has been concealed
therefrom.
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ANNEXURE A-1(Colly).
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Ghaziabad, Uttar Pradesh, India
172, Punch Enclave, near Samtel Factory, Ghaziabad, Uttar Pradesh 201009, India
Lat 28.622369°

. Long 77.475709°
21/09/24 03:10 PM GMT +05:30
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Ghaziabad, Uttar Pradesh, India S
172, Punch Enclave, near Samtel Factory, Ghaziabad, Uttar Pradesh 201009, India '
Lat 28.622306°
Bt~ ' = Long 77.475298°
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ﬁ GPS Map Camera
Ghaziabad, Uttar Pradesh, India
172, Punch Enclave, near Samtel Factory, Ghaziabad, Uttar Pradesh 201009, India
Lat 28.622347°
Long 77.475303°
21/09/24 03:12 PM GMT +05:30

ﬁ OPS Map Camera |

Ghaziabad, Uttar Pradesh, India

2, Ghaziabad, Talabpur Urf Hathipur, Uttar Pradesh 201009, India
Lat 28.617278°

Long 77.488613°

21/09/24 03:39 PM GMT +05:30
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Ghaziabad, Uttar Pradesh, India
2, Ghaziabad, Talabpur Urf Hathipur, Uttar Pradesh 201009, India

| Lat 28.617279°
Long 77.488614°

21/09/24 03:40 PM GMT +05:30

Ghaziabad, Uttar Pradesh, India

2, Ghaziabad, Talabpur Urf Hathipur, Uttar Pradesh 201009, India
Lat 28.617279°

Long 77.488614°

11
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Greater Noida, Uttar Pradesh, India
Highway mension, HM 007, Greater Noida, Uttar Pradesh 201009, India
Lat 28.619484°
Long 77.489327°
21/09/24 03:42 PM GMT +05:30
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n GPS Map Camera

Ghaziabad, Uttar Pradesh, India

H.No 70 DEV CITY NEAR MODERN RAILWAY CITY CHHAPRAULA, Ghaziabad, Uttar Pradesh
201008, India

Lat 28.620445°

Long 77.489585°

21/09/24 03:43 PM GMT +05:30
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R o QGPSMapCamora

' Greater Noida, Uttar Pradesh, India
Highway mension, HM 007, Greater Noida, Uttar Pradesh 201009, India
| Lat 28.619484°
Long 77.489327°
21/09/24 03:42 PM GMT +05:30

~
-

A4 st R

Ghaziabad, Uttar Pradesh, India

H.No 70 DEV CITY NEAR MODERN RAILWAY CITY CHHAPRAULA, Ghaziabad, Uttar Pradesh
. 2010089, India

Lat 28.620445°

Long 77.489585°*

21/09/24 03:43 PM GMT «05:30
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m GPS Map Camera

Ghaziabad, Uttar Pradesh, India

H.No 70 DEV CITY NEAR MODERN RAILWAY CITY CHHAPRAULA, Ghaziabad, Uttar Pradesh
201008, India

Lat 28.620445°

Long 77.489585°

21/09/24 03:44 PM GMT +05:30

T

5 @ GPS Map Camara ‘—
Ghaziabad, Uttar Pradesh, India
H.No 70 DEV CITY NEAR MODERN RAILWAY CITY CHHAPRAULA, Ghaziabad, Uttar Pradesh
201008, India
Lat 28.620445°
Long 77.489585°
21/09/24 03:44 PM GMT +05:30

= AT

14



378

@ GPS Map Cameara
Ghaziabad, Uttar Pradesh, India
H.No 70 DEV CITY NEAR MODERN RAILWAY CITY CHHAPRAULA, Ghaziabad, Uttar Pradesh
201009, India
Lat 28.620445°
Long 77.4895856*
21/09/24 03:44 PM GMT +05:30
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g GPS Map Camera

Ghaziabad, Uttar Pradesh, India

H.No 70 DEV CITY NEAR MODERN RAILWAY CITY CHHAPRAULA, Ghaziabad, Uttar Pradesh
201008, India

Lat 28.620576°

Long 77.489406°

21/09/24 03:45 PM GMT +05:30
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Noida, Uttar Pradesh, India

35 Dev City Near By, Modern Railway City Rd, Noida, Uttar Pradesh 201009, India
Lat 28.619948°

Long 77.490535°

21/09/24 03:45 PM GMT +05:30

r
Q GPS Map Camera

Ghaziabad, Uttar Pradesh, India

H.No 70 DEV CITY NEAR MODERN RAILWAY CITY CHHAPRAULA, Ghaziabad, Uttar Pradesh
201008, India

Lat 28.620576°

Long 77.489406°

21/09/24 03:45 PM GMT +05:30
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Noida, Uttar Pradesh, India

35 Dev City Near By, Modern Railway City Rd, Noida, Uttar Pradesh 201009, India
Lat 28.619948°

Long 77.490535°

21/09/24 03:46 PM GMT +05:30

a
Q GPS Map Camera

» Noida, Uttar Pradesh, India
356 Dev City Near By, Modern Railway City Rd, Noida, Uttar Pradesh 201009, India
’ Lat 28.619948°
_ "] Long 77.490535°
G;'_c>6§le N &' ' 21/09/24 03:46 PM GMT +05:30
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a GPS Map Camera
Ghaziabad, Uttar Pradesh, India
H.No 70 DEV CITY NEAR MODERN RAILWAY CITY CHHAPRAULA, Ghaziabad, Uttar Pradesh
201009, India
Lat 28.620797°
Long 77.489068°
21/09/24 03:47 PM GMT +05:30

m GPS Map Camera

Chhapraula, Uttar Pradesh, India

Gali Number 1, Modern Railway City Rd, Chhapraula, Uttar Pradesh 201009, India
Lat 28.621497°

Long 77.487765°

21/09/24 03:55 PM GMT +05:30
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@ GPS Map Camera
Chhapraula, Uttar Pradesh, India
Gali Number 1, Modern Railway City Rd, Chhapraula, Uttar Pradesh 201009, India
Lat 28.621497°
Long 77.487765°
21/09/24 03:55 PM GMT +05:30
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Q GPS Map Camera

Ghaziabad, Uttar Pradesh, India

JFCQ+R74, Modern Railway City, Ghaziabad, Uttar Pradesh 200109, India
Lat 28.6215635°

Long 77.487968°

21/09/24 03:56 PM GMT +05:30
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a GPS Map Camera

Ghaziabad, Uttar Pradesh, India

JFCQ+R74, Modern Railway City, Ghaziabad, Uttar Pradesh 200109, India
Lat 28.621536°

Long 77.487968°

21/09/24 03:58 PM GMT +05:30

g GPS Map Camera

¥ Chhapraula, Uttar Pradesh, India
4 JFECP+GP4, Modern Railway City Rd, Chhapraula, Uttar Pradesh 201009, India
Lat 28.620779°
| Long 77.487926°
N 21/09/24 03:58 PM GMT +05:30
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H.No 70 DEV CITY NEAR MODERN RAILWAY CITY CHHAPRAULA, Ghaziabad, Uttar Pradesh
2010089, India

Lat 28.620783°

Long 77.488896°

21/09/24 04:00 PM GMT +05:30

v
Q GPS Map Camera

Ghaziabad, Uttar Pradesh, India

H.No 70 DEV CITY NEAR MODERN RAILWAY CITY CHHAPRAULA, Ghaziabad, Uttar Pradesh
201009, India

Lat 28.620533°

Long 77.48881°

21/09/24 04:01 PM GMT +05:30
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Ghaziabad, Uttar Pradesh, India
H.No 70 DEV CITY NEAR MODERN RAILWAY CITY CHHAPRAULA, Ghaziabad, Uttar Pradesh
201008, India
Lat 28.620391°
Long 77.488675°
y 21/09/24 04:01 PM GMT +05:30

g g GPS Map Camera

-

Ghaziabad, Uttar Pradesh, India

H.No 70 DEV CITY NEAR MODERN RAILWAY CITY CHHAPRAULA, Ghaziabad, Uttar Pradesh
201008, India

Lat 28.620346°

Long 77.488599°

21/09/24 04:02 PM GMT +05:30

Deep bore-wells/submersible pumps outside every illegal structure, without any
NOC/registration
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Ghaziabad, Uttar Pradesh, India

H.No 70 DEV CITY NEAR MODERN RAILWAY CITY CHHAPRAULA, Ghaziabad, Uttar Pradesh
201008, India

Lat 28.620277°

Long 77.488572°

21/09/24 04:02 PM GMT +05:30

o0 -"‘ Chhapraula, Uttar Pradesh, India
vy JFOP+QXQ, NH-91, Bypass, Chhapraula, Uttar Pradesh 201009, India

‘ Lat 28.620191°
(8 1 Long 77.488511°

| W, S
‘Google 7.~ 21/09/24 04:03 PM GMT +05:30
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Pipes for bore-wells/submersible pumps being installed without any NOC/registration
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0
Q GPS Map Camera

Chhapraula, Uttar Pradesh, India

JFOP+QXQ, NH-91, Bypass, Chhapraula, Uttar Pradesh 201009, India
Lat 28.620118°

Long 77.488439°

21/09/24 04:03 PM GMT +05:30
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Chhapraula, Uttar Pradesh, India

JFOP+QXQ, NH-91, Bypass, Chhapraula, Uttar Pradesh 201009, India
Lat 28.620118°

Long 77.488439°

21/09/24 04:04 PM GMT +05:30
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Ghaziabad, Uttar Pradesh, India
H.No 70 DEV CITY NEAR MODERN RAILWAY CITY CHHAPRAULA, Ghaziabad, Uttar Pradesh
2010089, India
Lat 28.6203°
Long 77.488605°
21/09/24 04:06 PM GMT +05:30
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| GPS Map Camera
-9 ’

Ghaziabad, Uttar Pradesh, India

H.No 70 DEV CITY NEAR MODERN RAILWAY CITY CHHAPRAULA, Ghaziabad, Uttar Pradesh
201009, India

Lat 28.621021°

Long 7748 :

21/09/24 04:07 PM GMT +05:30
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u GPS Map Camera
Ghaziabad, Uttar Pradesh, India
H.No 70 DEV CITY NEAR MODERN RAILWAY CITY CHHAPRAULA, Ghaziabad, Uttar Pradesh
201008, India
Lat 28.621021°
Long 77.489895°
21/09/24 04:08 PM GMT +05:30

ﬁ GPS Map Camera

Dadri, Uttar Pradesh, India
115, near Sunaina Medical Centre, Dadri, Uttar Pradesh 203207, India

Lat 28.621749°
Long 77.490837°
21/09/24 04:09 PM GMT +05:30
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n GPS Map Camera
Dadri, Uttar Pradesh, India
115, near Sunaina Medical Centre, Dadri, Uttar Pradesh 203207, India

Lat 28.621749°
Long 77.490837°
21/09/24 04:10 PM GMT +05:30

n GPS Map Camera

Ghaziabad, Uttar Pradesh, India

H.No 70 DEV CITY NEAR MODERN RAILWAY CITY CHHAPRAULA, Ghaziabad, Uttar Pradesh
201009, India

Lat 28.620268°

Long 77.489635°

21/09/24 04:11 PM GMT +05:30
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;‘ﬂ Q GPS Map Camera

Greater Noida, Uttar Pradesh, India

Highway mension, HM 007, Greater Noida, Uttar Pradesh 201009, India
” Lat 28.619124°

Long 77.488771°

21/09/24 04:17 PM GMT +05:30

gj GPS Map Camera
Chhapraula, Uttar Pradesh, India
JFOP+QXQ, NH-91, Bypass, Chhapraula, Uttar Pradesh 201009, India
Lat 28.61957°
Long 77.488387°
21/09/24 04:22 PM GMT +05:30
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Chhapraula, Uttar Pradesh, India

JFOP+QXQ, NH-91, Bypass, Chhapraula, Uttar Pradesh 201009, India
Lat 28.61957°

Long 77.488387°

21/09/24 04:22 PM GMT +05:30
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ol Chhapraula, Uttar Pradesh, India

JFOP+QXQ, NH-91, Bypass, Chhapraula, Uttar Pradesh 201009, India
Lat 28.619542°

Long 77.488501°

21/09/24 04:24 PM GMT +05:30
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Q GPS Map Camera

Greater Noida, Uttar Pradesh, India

Near, Pradhan chowk, Greater Noida, Uttar Pradesh 203207, India
Lat 28.5694952°

Long 77.492808°

21/09/24 04:47 PM GMT +05:30
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g GPS Map Camera
Greater Noida, Uttar Pradesh, India
Near, Pradhan chowk, Greater Noida, Uttar Pradesh 203207, India
Lat 28.5695094°
Long 77.492589°
21/09/24 04:48 PM GMT +05:30

~

»

g GPS Map Camara

Greater Noida, Uttar Pradesh, India

Near, Pradhan chowk, Greater Noida, Uttar Pradesh 203207, India
Lat 28.695094°

Long 77.492589°

21/09/24 04:48 PM GMT +05:30
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g GPS Map Camera
Greater Noida, Uttar Pradesh, India
Near, Pradhan chowk, Greater Noida, Uttar Pradesh 203207, India
Lat 28.595094°
Long 77.492589°
21/09/24 04:48 PM GMT +05:30

m GPS Map Cameara

Greater Noida, Uttar Pradesh, India

Near, Pradhan chowk, Greater Noida, Uttar Pradesh 203207, India
Lat 28.5694922°

Long 77.492495°

21/09/24 04:50 PM GMT +05:30
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a GPS Map Camera
Greater Noida, Uttar Pradesh, India
Near, Pradhan chowk, Greater Noida, Uttar Pradesh 203207, India
Lat 28.694922°
Long 77.492495°
21/09/24 04:51 PM GMT +05:30

- :., " m GPS Map Camera
b & -

Greater Noida, Uttar Pradesh, India

HFWR+782, near Maripat Railway Station, Achheja, Greater Noida, Uttar Pradesh 203207, India
Lat 28.5695904°

Long 77.490425°

21/09/24 04:52 PM GMT +05:30
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u GPS Map Camera
Greater Noida, Uttar Pradesh, India
HFWR+782, near Maripat Railway Station, Achheja, Greater Noida, Uttar Pradesh 203207, India
Lat 28.595904°
Long 77.490425°
21/09/24 04:53 PM GMT +05:30

ﬁ GPS Map Camera

Greater Noida, Uttar Pradesh, India

HFWR+782, near Maripat Railway Station, Achheja, Greater Noida, Uttar Pradesh 203207, India
Lat 28.596196°

Long 77.489744°

21/09/24 04:54 PM GMT +05:30

36
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St &5 S ey

Greater Noida, Uttar Pradesh, India

HFWR+782, near Maripat Railway Station, Achheja, Greater Noida, Uttar Pradesh 203207, India
Lat 28.596196°

Long 77.489744°

21/09/24 04:54 PM GMT +05:30

m GPS Map Camera

Greater Noida, Uttar Pradesh, India

Dheeraj Jha Marg, Khera Dhrampura, Greater Noida, Uttar Pradesh 203207, India
Lat 28.596434°

Long 77.489235°

21/09/24 04:55 PM GMT +05:30
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~0
Q OPS Map Camera

Greater Noida, Uttar Pradesh, India

Dheeraj Jha Marg, Khera Dhrampura, Greater Noida, Uttar Pradesh 203207, India
Lat 28.596434°

Long 77.489235°

21/09/24 04:55 PM GMT +05:30

Dheeraj Jha Marg, Khera Dhrampura, Greater Noida, Uttar Pradesh 203207, India
Lat 28.596474°

B Long 77.489159°
21/09/24 04:56 PM GMT +05:30
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g GPS Map Camera
Greater Noida, Uttar Pradesh, India
HFWR+782, near Maripat Railway Station, Achheja, Greater Noida, Uttar Pradesh 203207, India
Lat 28.596187°
Long 77.489873°
21/09/24 04:58 PM GMT +05:30

R

n OPS Map Camera

Greater Noida, Uttar Pradesh, India

HFVQ+HB6H, Sadullapur, Greater Noida, Uttar Pradesh 203207, India
Lat 28.5693978°

Long 77.487891°

21/09/24 05:01 PM GMT +05:30

39
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LEGACY HOMES

LUXURY YILLAS

UXURY viLLAS

P, .Illl 11. X
lll\ L ‘\Lk

_. 3 075 mep cam
Greater Noida, Uttar Pradesh, India
HFVQ4+HGEH, Sadullapur, Greater Noida, Uttar Pradesh 203207, India
Lat 28.59418°
Long /77.487982"
21/09/24 065:03 PM GMT +06:30

.9 Greater Noida, Uttar Pradesh, India

===

i n OPS Map Camera

HFVQ+HG6H, Sadullapur, Greater Noida, Uttar Pradesh 203207, India
Lat 28.5694268°

Long 77.488061°

21/09/24 05:06 PM GMT +05:30

40
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i 3
\RR 11

a GPS Map Camera
Greater Noida, Uttar Pradesh, India
11, Legacy Homes, Sadullapur, Greater Noida, Uttar Pradesh 203207, India
Lat 28.594425°
Long 77.489251°
21/09/24 05:09 PM GMT +05:30

‘ g OPS Map Camera

Greater Noida, Uttar Pradesh, India

11, Legacy Homes, Sadullapur, Greater Noida, Uttar Pradesh 203207, India
Lat 28.5694419°

Long 77.489229°

21/09/24 05:156 PM GMT +05:30

-
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»moos

| > 3 R
. Cr

) 4 ) Q OPS Map Camera B

Greater Noida, Uttar Pradesh, India

11, Legacy Homes, Sadullapur, Greater Noida, Uttar Pradesh 203207, India
Lat 28.594391°

Long 77.489108°

21/09/24 05:17 PM GMT +05:30

) | P \ . -~ e
DN N : y Q OPS Map Camera

Greater Noida, Uttar Pradesh, India

11, Legacy Homes, Sadullapur, Greater Noida, Uttar Pradesh 203207, India
Lat 28.594391°

Long 77.489108°

21/09/24 05:17 PM GMT +05:30
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&) GPS Map Camera

Noida, Uttar Pradesh, India

GOWH+WPF, Dadri Main Rd, Bhangel, Sector - 106, Noida, Uttar Pradesh 201304, India
Lat 28.547078°

Long 77.37976°

24/09/24 09:46 AM GMT +05:30

Noida, Uttar Pradesh, India

Gali No. B, Hazipur, Sector 104, Noida, Uttar Pradesh 2071304, India
Lat 28.541779"

Long 77.3715678°

24/09/24 09:43 AM GMT +06:30

49
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EJ 6Ps Map Camera

Noida, Uttar Pradesh, India

GBORC+9CR, near Rajdhani banquet, Hazipur, Sector 104, Noida, Uttar
Pradesh, India

Lat 28.540902°

Long 77.370812°

24/09/24 09:47 AM GMT +05:30

[C; GPS Map Camera

Noida, Uttar Pradesh, India

GOVH+X92, Sector 104, Noida, Uttar Pradesh, India
Lat 28.545196°

Long 77.378044°

24/09/24 09:47 AM GMT +05:30

4

50



Noida, Uttar Pradesh, India

8, Sector 107, Noida, Uttar Pradesh 201304, India
Lat 28.54765°

Long 77.380252°

24/09/24 09:46 AM GMT +05:30

£l 6PS Map Camera

Noida, Uttar Pradesh, India

Gall No. 8, Hazipur, Sector 104, Noida, Uttar Pradesh 201304, India
Lat 28.641779°

Long 77.371678°

24/09/24 09:43 AM GMT +056:30

91
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located a:..t--_t,_h_eé prime
ec 10, Sadullapur in Greater Noida
- West. These residential modern villas have
~ excellent nnectivity, Medical facilities,
entres and Schools. Each Villas havg
refully designed to allow superior
ion and spectacular landscape.
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SITE LAYOUT LR TEMPLE
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Floor Plan
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Specifications

Kitchen
Floor: Vitrified Tiles (600m x 600m)
Wall: O.B.D. Paints with border upto 2ft. wall tiles above counter
Paint: OBD Paint
Counter: Marble with Stainless Steel Single Bowl Sink.
Modular Type Kitchen Hot & Cold Water Pipeline provision

Master Bedroom
Floor: Vitrified Tiles Flooring
Wall: O.B.D. Paints
Ceiling: Designer POP

Structure
Earthquake Resistant Bricks Structure

External/Internal Doors Bedroom
Hardwood Laminated Panels Sunmica CP Fixture Floor: Vitrified Tiles (600m * 600m)
Electrical Fittingg Branded China Ware Fixtures Wall: O.B.D. Paints
(Home Decor Hot & Cold Water Pipeline Provision Ceiling: Designer POP

Modular Switches, Electrical Wirings
Living/Dining Room/Drawing Room
Floor: Vitrified Tiles (600m * 600m)

Wall: O.B.D. Paints
Ceiling: Designer POP

Balconies
Anti Skid Ceramic Tiles

Space with Unlimited Freedom

e Vaastu Complaint
e Street Light
e Prominent Location.
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KU
50 S 1
- No. UP/M5605!17
Cn. Mo. 14
SALE DEED (RESIDENTIAL LANDjS! €27
» Salke Consideration Rs. 20,00.00,000/-
' = Stamp Duty Paid on Rs. 20,00,00,000/-
| 3= Stamp Duty Paid Rs. 1,00,00,000/-
i 4- Colleetor Circle Rate Rs. 9500/~ Per Sq.
Mirs.
!‘ 5-  Reason of Purchase Residential
6-  Sold Property (VILL-
CHAPRAULLA), PARGNA & TEISIL- DADRI, DISTT (G.B.
NAGAR)
7-  Nature of Property LAND
8- Total Arca of Property 19096 Sq. Mtrs
9- Covered Area N.A.
i 10- Agreement to Sell executed earlier Yes/No. = NO:;
' 11- Rebate of Women NO
12- Khasra No 418
" For SVM DEVELOPERS
T. LTD.
GRJ STEELINDU lFW-L i & W
L A YT < partnar
1 JUTHORISED SIGNATORY

1  SVM D@PER
8 ] |

RS J
For SVM DE‘ -LOC artne
&
Patie’  C r SVMDE RS

Partner

JURGA Feniud BIawa

RAdHadr 99 Hawd qrad :
Tz




424

SALE DEED

Vhis Sate Dt s
S Sale Deed i Made and exccuted at Sub, Reg. Dadri Gautam Buddh
Nagar UPp oy this ﬂQ'"duy of November, 2023

Belween

MS SRy sTER), INDUSTRIES PVT LTD (PAN CARD NO.
!%BE(“SB?MP) having its registered office at Plot No. 1019 Meerut Road
<25 U.P. 201003 Through s Authorised Signatory MR, SURENDRA
> NGH /o Shi Ghiraj Singh. (Andhask s s 2947 1308) R/o 742,
Gautampyrj, Dadri, Gautam Buddha Nagar, UP 203207 Authorised by
B?};“'d Resolution dated 09.11.2023 passed in the Board Meeting ol the
Director which expression shall unless it be repugnant to the context or
meaning hercof mean and include his/her/their legal heirs, executors,
administrators, legal representatives, executors and assigns of successors
hereinafier referred 1o as a party of First part/Vendor.

AND

M/S SVM DEVELOPERS (PAN CARD NO. AFBFS6824E) having its

registered office at 17, Kiran Enclave, G.T. Road, Ghaziabad 201001

Through Its Partners MR. SUNIL KUMAR JINDAL S/o Sh. Vijay Kumar
Jindal (Aadhaar no. 7445 7647 0998) R/o 2 C-95, Nehru Nagar Second,
Ghaziabad UP 201001 & MR. MANOJ KUMAR S/o Sh. Lachari Singh
(Aadhaar no. 8160 9550 2971) R/o Shahapani, Bulandshahr Up 203205
Authorised by Resolution dated 26.10.2023 passed in the Mecting of the
Partners which expression shall unless it pe repugnant to the context or
meaning hereof mean and include histher/their legal heirs, executors.
administrators, legal representatives, executors and assigns of successors
hereinafter referred to as a party of Second Part/Vendee,

For SYM DEVELOPERS  For Sy Dy opg

Skd STEEL !NDUEEEgS PVT. LTD. \ u

AR ) c5 & N
4 : Partne!
AUTHORISED SIGNATORY \,OPERQ:N SVM DEVEEBRER
)

DEV
e — _‘M 3 O (__0
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WHEREAS..

Ilulol.[} I\;E\Tl[r))(gli; IS OWNER OF THE SAID PROPERTY OF KHASRA

P ALE DEED EXECUTED AT SUB REGISTRAR OFFICE
I DISTT. GAUTAM BUDH NAGAR ON

BOOK NO. 01, VOLUME NO. 24954 ON PAGE NO. 289/308 .

DOCUMENT NO. 41751 DATED 10/10/2023,

BOOK NO. 01, VOLUME NO. 24794 ON PAGE NO. 333/352 .

DOCUMENT NO. 38940 DATED 23/09/2023,

BOOK NO. 01, VOLUME NO. 24376 ON PAGE NO. 149/168 .

DOCUMENT NO. 32124 DATED 16/08/2023.

BOOK NO. 01, VOLUME NO. 23763 ON PAGE NO. 1720 ,

DOCUMENT NO. 21471 DATED 06/06/2023. &

BOOK NO. 01, VOLUME NO. 23794 ON PAGE NO. 307/326 ,

DOCUMENT NO. 22043 DATED 09/06/2023.

The Vendor aforesaid is the owner and in possession of Free Hold
RESIDENTIAL LAND SITUATED IN VILLAGE CHAPRAULLA
PARGANA AND TEHSIL DADRI, DISTT. GAUTAM BUDII NAGAR
(U.P.). COMPRISING OF KHASRA NO. 418 FROM WHICH SOLD
AREA 1S 19096 SQ. MTRS, Hereinafter referred to as the property.

And The Vendor aforesaid is desirous to sell the said property in favour of
the Vendee for Total Sale Consideration of RS. 20,00,00,000/- (RUPEES
TWENTY CRORE ONLY) and the Vendee has also agreed to acquire the
same for this very amount.

SRJ STEEL INDUSTRIES PVT, LTD.
b L

For SVM DEVElg‘PE S - SvM DEMCLORER®
AN e

e |

Sl

3 SIONATORY Partror P
AUTHORISED SIGNATORY For SYM DEVELOPERS
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NOWw

LIS SALE DEED WITHN

LSSETH AS UNDER:-

(]]I{]allhll,‘llfs }f"cn!d?r }1115 ‘rccci\*cd a sum of RS. 20.00.00.0{]_0}-
and final PWENTY CRORE ONLY) from the Vendee as full
and g Payment, the receipt of the Vendor hereby acknowledges
and the payments have been made in the following manner:-

| S, TAMOUNT CHEQUE/DD/RTGS | DATE BANK F’_\
— | NEFTAMPS NO, e e
:348,143901 DD No. 046637 [ 11-10:2025 | VES BANK 1
5:2,22,06660/- | DD No, 046636 [ 11-10-2023 | YES BANK &
Rs. 3.21,21,530~ | DD No. 001613 11-10-2023 | AU SMALL FINANCE BANK
>81,39.760- DD No. 001621 [ 11-10:2023 | AU SMALL FINANCI: BANK

DD No. 001620 [11-10-2023 | AU SMALL FINANCE BANK

Rs. 4,78,55,610/- | DD No. 001617 11-10-2023 | AU SMALL FINANCE HANI-I- '
Rs.3,57,52,460/- | DD No. 001665 09-11-2023 | AU SMALL FINANCE BANK '.
Rs. 20,00,000/~ | Vide TDS .

Rs. 1,71,09.640/-

That now there is no balance due towards the Vendee to be paid to
the Vendor in respect of the said property.

(4]

3. That the aforesaid Land Registration Expenditure will be borne by
the vendee,

4, That the said Land is not constructed.

<% That the vendor aforesaid has assured the Vendee that the said
property is free from all sorts of encumbrances such as charges. sale.
lien, gift, pledge, loan, dispute, Ime, mortgage. litigation and
attachments and vendor will be responsible for any past
encumbrances if arises in future after the registry.

SRJ STEEL INDUSTRIES PVT. LTD. For SVMEEVE F‘Eff SVM DEVE
'g%?-:r?‘—, > { \'J(/‘

o AUTHORISED SIGNATORY Partne! For SVM
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f]

That the Ve ) . =

o l }!u Vendor has transferred all his rights and interests in the SJ];

l['ur Perty TO HOLD the same by the Vendee finally, absolute an
ever.

Ihat the Vendor has handed over the vacant and actual physical
Possession of the said property to the Vendee aforesaid on the spot.

That the Vendee is entitled to enjoy the full rights of the “"_*dl
property and is entitled to further transfer/construct the residentia
building on the said Land according to the bye law.

That the Vendor shall henceforth pay all the taxes and lease rent 10
the concern Government Department.

That the Vendor claim that the subject property is not mortgaged
and free from all encumbrances.

That the Vendor assures the Vendee that there is no Agreement to
Sell executed by the Vendor in favour of anybody else in respect of
the said property.

That the U.P. Government Institutional finance tax and Registration
pari- 5 by issued the information no. s.v.k.ni-5-2756/2008-
500(165)2007 Lucknow dated 30/06/2008.in favour ol Man salc
deed execution 5% stamp paper paid.

That if the vendee received any profit from this land. Vendor and
vendor's hairs will have no objection in the future.

That the Circle Rate of said Land is Rs, 9,500/~ Per Sq. Mtr
prescribed by learned collector, Gautam Budh Nagar (UP))

AUTHORISEDSICNATCRY Partner

66
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[ That the ;
Chat the above document is

Th: abe prepared on the basis of documents and
Information’s related s

i aid property presented/ given to Advocate by
endor and Vendee & witnesses, Advocate didn’t visit the said
property. The Drafter has not done a thorough inspection of said

Property. On the Statement of Buyer and seller and witnesses the
Draft has been prepared.

Boundaries as under:-

East - Road Below 9 Mtr
West - Other Property
North - Part Khasra No, 418
South - Part Khasra No. 418 ¢

For ' DE”(ELO )

SRJ STEEL INDUSTRIES PVT. LTD.
Mo

AUTHORISED SIGNATORY iy e oF

Gt
Paru

PERS

-~
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11,12,14,15,
16,17,18,19
1500

PLOT SIZE/AREA

24'-0" X 75'-0"
200 SQ. YD.

30'-0" X 61'-0"
203 SQ. YD.

20'-0" X 45'-0"
100 SQ. YD.

20'-0" X 40'-0"
89 SQ. YD.

20'-0" X 36'-0"
80 SQ. YD.

MIX . AS PER
DIMENSION
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16.03.2024 ! AW g T W1 TEA-683 & MeT T
388 &awal 2.7020 20 ¥ & e 0.0083 R0 T
TARER M & faehdaT T T IR S TaT & dt 118 iy
TR MSREE R Uie-g 3fqet et uA oft 31 & e famwft
3 #ft Jex TR mivaEe 3 g 1 uA oft v & T Rawft &
3T¢ 33 g TR MRwEEE I Sy 3uear 97 oft w we
3T faRft 267/1 S YeR TR MISEETE 1 T @IS
ek hdl T AR 97 off Ty wear Fawft o sue gt
#-21/22 w@-3 fidta ae ies Faaqw st Yot Aug w
TR A g R 3eem ek et Augl ManegTr &1 9 Fai
ST S 811 8. 15.04.2024

RMMER M d8. meew . T202411270201334/
16.03.2024 = 3 g1 fh WAEEA-683 & el &
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388 aa%al 2.7020 30 ¥ @ whar 0.0050 B0 Y-TsRa
TARER M & faehaT T T IR S TaT & dt 118 i
TR MISFIETE gRT IR 37t et g7 oft o & fiae et 3
#ft YE TR MG 1 A GRS S gl <At oK Gt ot
Sowa o Fawft o o dfea gae afeetes arn gelt afem
STt ST T8 ST 1T &t &1 8. 33 15.04.2024

srengEr Sfae T8, weew A, T202411270201335/
16.03.2024 & 31 g % @1 Ge-683 & e ded
388 @Akel 2.7020 B0 ¥ § wher 0.0201 B0 YU
TARER A & fSohdT T T IR g7t uat & &t 118 =i
TR TMISFETE gRT IR 37t et g7 oft o & fiae et 3
ot Jex TR MEER &1 AW WS w5 Shdl Jaee qA off
aierer Wt et ©-168 = dmadt et miEEe
dedle 3 e MRRMEE 30 Y0 1 AW SAR SHE @ Bl
gL 15.04.2024

TeIER i 98, weed . T202411270201333/
16.03.2024 & Y g Toh Wi T&A-683 & T T
388 A%al 2.7020 20 ¥ § wre 0.0083 B0 YU
TAER W & S5 T T IR 3ot aar & &t 118 fa
TR MTEIE gRT TIe-R 31q e 97 oft 1R & et et 3
#t Fg& TR MiSEEE w1 AW WIS weh Hdr e gt ot
Tt wfdr e famet DO e TRETT FERICH ITWEE
A SR SHTET &t 81 8.4, 15.04.2024

IeTER ofta @8, weew WA, T202411270201332/
16.03.2024 =l 3MeW gT1 foh WAmEA-683 & T T
388 &A%al 2.7020 20 ¥ § e 0.0083 B0 YU
TARER W & S5 T T IR 372 gat & &t 118 fa
TR MSTEIE gRT TIe-R 310 fiae 97 off o1 & et fardt 3
Hff JEE AR ISR w1 A1 WS shieh Shal 1S HHR el
o7 oft QI =g ern Farft g 90 tH0Tw0-1-6ft-2/11
LOTHOTRO i e At F&Td TMRFIETE 30 YO i 19 s
ST St &l 8. 15.04.2024

FRIER fnH d8. Weled LA, T202411270201321/
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16.03.2024 = 7Y g3 o Wi T&A-683 & T T
388 fAwd 2.7020 B0 ¥ & a1 0.0067 20 LRSI
TARER W & ST T T IR getwee udt & ot 118,
TR MORERE R U ds YR U 1@ oft ww ud
3t et 267/1 ST YRRATR TISRIETE 1 AW @S
ek el it o] =Nem vt off deret e Rawft wewE 0
F-175 Frr ww often Hem 80-9 fsm R mRmEeE 30 90
261 AT SIAR ST &St 811 BT 15.04.2024

IR i 98, weied fd. T202311270234604/
09.03.2024 =1 31 §37 o a1 Tea-683 & e T
388 A%al 2.7020 20 ¥ § wrer 0.0083 B0 YU
TAER W & S5 T T IR 37wt aat & &t 118 fa
TR MRS R Ui 3t et 47 oft 31 & e famdt
3 ft Je% TR MivEEe 3 afem T uA oft v & T et
3T 33 Shid TR MNEETE I o5 YRl U™ 47 off = u
Iyt Famt 267/1 ST YeREl TR MISTEETE AW it
ek hal g% HAR 47 <t oflwr 7w Fardt samn wRee sam
52 g 51 T S S 3 8l 2.3 15.04.2024

eTER fiam d'. weed fd. T202311270234606/
09.03.2024 =i e g7 o a1 T&-683 & e T
388 @hel 2.7020 B0 ¥ ¥ et 0.0122 R0 YT
TARER W & faehal T T IR 3 TaT & dt 118 =i
TR MR R I8 3fdet e 17 oft 3 & fae Famwdt
3 ©ft Fex TR misrEeTe 3 T T g7 oft @ % g et %
3¢ 33 shid TR MREETRE o o5 Yer IUrAE 97 oft wo T
Jyrear amt 267/1 S YeRl R MSEETE AW @it
ek ghal A HAR Aled I &t T ok e famdt werm =0
291 setieh 20 el wieft g fawett 1 m T s 2t 2l
1. 15.04.2024

srengER Sfae T8, weiem A, T202311270234608/
09.03.2024 = 31y g7 o @i §&A-683 3 TMeT e
388 &A%kal 2.7020 20 ¥ § e 0.0099 B0 YU
AR Y B faehdl T wE 3R eqved uar &t 118 =iy
TR M R Ui 3fqe et 47 oft 31 & e famwdt
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3 dt Jex R mivrEeTe 3 afm A A off v & g Rawft &
3¢ 33 s TR MSAEIE F o b U™ 9 ot w0
Jyrear et 267/1 S yeRl R MSEETE i AW it
heh ha Yefter ket aeft oft ffdr srgrer Famedt 557 -1 s
ROt 3120 310 A0 A TR OO 1 AW FAR S ISt
B gL 15.04.2024

srewgEr Sfam T8, weem A, T202311270234614/
09.03.2024 & e 31 & WaEET-683 & el d&a
388 &awal 2.7020 20 ¥ @ e 0.0083 R0 WU
TARER A & fSohdT T T IR g7t uat & &t 118 =i
TR MSEEE R Ui 3fqet et 47 oft 31 & e famwft
3 #ft Je% TR mivEEe 3 @i T uA oft v & T Rawft &
3¢ 33 A TR MOREEE 5 JehRT 3Ueam 97+ & o
3T At 267/1 S YR TR MSEETE 1 T @IS
Heh ohal GIT =i 3T 94 & sewstia st Farmt347/19, mieft
J0-2 IrEft TR a1 a U Fererel 00 Tt Fardt werH
F0 232 Feam W=t wutien 7 SA0A0 Tg TOT=0 91 e
AT 1 T SR ST 3 211 8.3 15.04.2024

srewgEr fam a8, weiew fH. T202311270234612/
09.03.2024 =t 3T g o T HEA-683 & TMeT T
388 @hel 2.7020 B0 ¥ ¥ et 0.0067 R0 Y-Ted
TARER W & faehal T T IR 3 TaT & dt 118 =i
TR MR R I8 3fdet e 17 oft 3 & fae Famwdt
3 ©ft Fex TR misrEeTe 3 T T g7 oft @ % g et %
3¢ 33 shid TR MREETRE o o5 Yer IUrAE 97 oft wo T
Jyrear amt 267/1 S YeRl R MSEETE AW @it
w0k Aot g fE ot off T R Ferft 62fcw
TSI ST N0 Tt i et sFeftite 30 w0 &1 AW &k
M St Rl 8.0 15.04.2024

srengER Sfae @8, weiem A, T202311270234615/
09.03.2024 = 31y g7 o @i §&A-683 3 TMeT e
388 @A%al 2.7020 20 ¥ § et 0.0083 B0 YU
AR I & Akl T T IR $e s gaT & dt 118 =i
TR M R Ui 3fqe et 47 oft 31 & e famwdt
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3 dt Jex R mivrEeTe 3 afm A A off v & g Rawft &
3¢ 33 iy TR MEEKE T ISR SURAE g7 oft T T
Jyrear et 267/1 S yeRl R MSEETE i AW it
FTeh shal M HAR ImT 47 ot T e It Fawft e =0-
12/12 T A0 TH0-91 Hfiy Ties =y fomrielt Mawsigm 30
0 1 =19 SRR SHT 2 211 .. 15.04.2024

smeyER fiam d8. weed fd. T202311270234619/
09.03.2024 = Y g B WAEEA-683 F M FEA
388 fmwd 2.7020 30 ¥ ¥ wrem 0.0083 2O 9-
TSTETORATER {0 & Tl T T8 SR geetawet uar & &t 118
FHia TR MREERE gry T ofqe AiTd g7 oft o) & fae
Fawft 3 ©ft Jew TR mirERE 7 "@tem T A oft T S T
Fardt 3 31 33 FHfa TR MiEEE T AR SurAy 47 oft
T T U et 267/1 S YehRn R MSEEIE o AW
WIS oeh shal e HAR ST 9 #ft Targ st Fawft Teem
F0 116TFt s i T T % 9 amaE JOR0 F AW
A ST @S 81 BT 15.04.2024

MeTER Aftae 8. weem WA, T202311270234622/
09.03.2024 =t 3T g foF @ HEA-683 & TMeT T
388 &A%a 2.7020 20 ¥ & e 0.0099 B0 y-UsEd
AR M & faehdl T T IR 3 TaT & dt 118 =i
TR MRS R I8 3fdet et 1A oft 31 & faer famdt
3 t Jg& TR mREEe o afem T oA off v % T et &
3¢ 33 s TR MSAEIE 9 o b U™ 9 ot w0
3Iurear Fawft 267/1 S YR TR MSETE 1 AW TS
ek il e AR G oft Tl Rawft 7w g femr fen
aTTgd OO o1 A1 SR S @St &1 8.4 15.04.2024

srewgER Sfae T8, weiew A, T202311270234625/
09.03.2024 ! 7MW g3 % WAE-683 & T T
388 &awal 2.7020 20 ¥ @ e 0.0083 R0 4T
TARER I & faehaT T T IR St TaT & dt 118 i
TR MSREE R Uieg 3fqet et 4 oft 31 & e famwft
3 #ft Jex TR mivaEe 3 g 1 uA oft v & T Rawft &
3¢ 33 Hfd TR MEERE T ASyERT SUeAE U7 oft T T
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9.3450

JqTea FHamRt 267/1 S YRRl TR IMISEETE 1 AW BT
ek Fhal it i Rig it ot et were Famwft o e
et gREmET et frel saiet 30 WO &1 M S SHmET &St &l
8.1 15.04.2024

srewgER fam 7. weew A, T202311270234626/
09.03.2024 ! 3TV g3 o TAEE-683 & T T
388 &wal 2.7020 20 ¥ @ wha 0.0083 R0 T
TARER I & faehaT T T IR 3R TaT & dt 118 i
TR MISHEE ¢RI Ui 3T e g7 oft o & o et
3 #t Jex R mivRee 3 afem T 9A oft v o T et &
3¢ 33 Hfd TR MEERE T ASyERT SueAE g7 oft T T
3t Fawft 267/1 S YeR TR MISEETE 1 AW @S
ek sl et 3w ot oft sfare AR farft wesio-36-37
W H0 -002 IR B -27eft 40 7eEnn [t e st
FpiE et R Mawsgar G0N0 &1 A SAR SHmT &S
A1 8T, 15.04.2024

IMeTER ofta @8, weed WA, T202411270206402/
20.04.2024 & e g3 & @iar TEM-683% M HEA
4183 % 6.5990 B0 ¥ ¥ The 1.9096 ROU-TSE
WARER M & fogmar S T 3R S & Feeditst w0 R0
0 3w wie H0 1019 e U mivEmERE 30 90 g1
Sifrerd geaert oft e R w7 oft e Rig Fawft 742
gl e 2t Riet Mg &1 W RS F0F Far
e oy t W0 e N0 FfhE 17 B Tehaia 00
e mhvEe TR ft g FuR Riea @ oft s sur
Rrreat Farft 2 €-95 Fex 7R Afhe MiEEr 30 7O of
st AR O ot et Rig Pardt wmemrt seveset 30 90 @i
T A ST &S 81 8.4 02.05.2024
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> Forwarded

#legacy home#home #duplex #luxury
property in Noida expressway#villas in ...
OuTL b

VILLA IN NOIDA EXTENSION
(https://youtu.be/CwStRnNn_E_dg?si=
WrotMEFTXGXsEwO)

Startlng Price: 53.91 Lacs
Location:- Sec 10, Sadullapur,
Noida Extension

- Size - 1680, 2190,2550 sqft
(Semi-Furnished)
- 80% Bank Loan Available

- Gated Society, Security, CCTV
camera.
- Hindu Temple.
- RCC Wide roads, Sewerage, Car
parking.
Exclusive Offer :
Limited units remaining
Get your dream villa now!
Regards -
SIMMI SINHA (9355681205) 50:-24
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9/24/24, 411 PM Gmail - Advance ie5':5fAdditional Affidavit in O.A. No. 329/2024

9

M Gmail AKASH VASHISHTHA <akashvashishtha.official @gmail.com>

Advance Service of Additional Affidavit in O.A. No. 329/2024

1 message

AKASH VASHISHTHA <akashvashishtha.official@gmail.com> Tue, Sep 24, 2024 at 4:11 PM
To: bhanwar jadon <bhanwar09jadon@gmail.com>, pradeepmisra@yahoo.com, anupam@jsalaw.com

Dear Sir,

Please find copy of the Additional Affidavit filed on behalf of the Applicant in O.A. No. 329/2024, Rajendra Tyagi Vs.
Union of India & Ors.

Yours Faithfully,
Akash Vashishtha

(Advocate for the Applicant)
Ph.: 9717006866

=+ Additional Affidavit.pdf
—! 6944K

https://mail.google.com/mail/u/0/?ik=f73e8abea2&view=pt&search=all&permthid=thread-a:r846017422304922662&simpl=msg-a:r4966782396131...  1/1
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